
' men counr or DELHI
Slicrshali Road, New Delhi

No. _/Dl-lC/Griz./G-3/N.lA/2024 Dated;

From:
The Registi-at" General.
High Court ol'Dclhi, ,, ¥
New Delhi.

To.
The Director,
National Judicial Academy.
Bhadbliada Road. P.O. Suraj Nagar,
Bhopal-462044 (M.P.)
[Fax No.-t-91 755-2696904, Tel: 0755~2696766]

Sub: Nominations for l‘rogi-am No P-1413 at National Judicial Academy, Bhopal.

Sir.
in continuation to this Court’s lctler No. 5483/Dl-lClGaz./G-3/NJA/2024 dated

13.09.2024, on the above subject, I am directed to say that this Court has exempted Mr. Nikhil
Chopra, District Judge (Commercial Court), Central District, Tis I-lazari Courts, Delhi from
attending the program no. P-1413 “National Conference on Commercial Disputes" scheduled to
be held on 21.09.2024 & 22.09.2024 to be organized by National Judicial Academy, Bhopal and
tr ..:s place .\is. Neera Bharihokc, District Judge (Commercial Court), South-East District. Saket
Courts, New Delhi has been nominated for attending the said programme.

Yours Sincerely,

{Vinay Sharma)
Deputy Registrar (Gaz.-IB)

for Registrar General55i3~55i‘lNo. /D|~lC/Gaz./G-3/N.IA/2024 omedzt?-lczfl/-1'-i
1. Copy forwarded to the Principal District & Sessions Judge (HQ), 'I‘is l-lazuri Courts, Delhi,

with the request to inform Mr. Nikhil Chopra, DHJS accordingly.
Copy along with copy of letter dated 23.08.2024 of the Director, National Judicial Academy,
Bhopal may be forwarded to the Principal District & Sessions Judge, South-East District,
Sakct Courts, New Delhi, with tiie request to inform Ms. Neera Bharihokc. DHJS
accordingly and ask her to coordinate directly with National Judicial Academy, Bhopal
regarding study material and other details ofthc programme.
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‘ (Ashok Sharma)
Administrative Ofiicer (J) (Gal--TB)
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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS):

Tfi__V_%?}c\’/'i'l‘l'tg/G112./2024 Dated, Delhi the ii C
Cop‘, fm.“.m.ded alqng with its enclosures to the following, for information and necessary

action:-

i) Mr. Nikhil (‘.lmpra, District Juclgi-. Comniercinl Cm_1rl,_Ccnl_ral District, Tis I-Iafiri Court, Delhi.
2} The Officer‘-In-C|iat1‘ge. Protocol Brain-li, Central l)istrn'l. Tis l-Iazan Court. D8 I-
3) The DUO, Accounts Branch. Tis llaizari Court, Delhi.
4) ' re P.S to l.d. Principal I1istr'rXt>t’K- Sessions Judge (H¢l5)- Delhi-
5/ii;Website Committee, F. glish/llindi. Tis I-Inzari Court, Delhi.
6) The Layers For uploading the sanie.
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(Mukesh &~ma1' Gupta)
OlTii.-er ln~chzu e (Judicial Branch] _

For Principal District &§css101-is Judge (HQ$)=De1h1-
_ J71‘


